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out gradually the Maharaja lounge on
the Jumbo aircraft of Aiy India; and

(b) if go, the details and reasons
thereof?

THE MINISTER OF TOURISM
AND CIVII, AVIATION AND LAB-
OUR (SHRI J. B. PATNAIK): (a)
Ajr India’s proposal for the modifica-
tion of its 747‘ aircraft fleet to instal
thirty economy class seats on the
upper deck which is presently being
used as a- lounge for first class pas-

sengers has been approved by Gov-
ernment,

(®) The basic objective of convert-
ing the upper deck lounge is to pro-
vide additional economy class seating
to make more productive utilisation of
the gspace available on the upper deck
of the aircraft. With the very steep
escalation in costs and introduction of
low fares, the 747 operators have de-
cidede to take this course. It will alse
provide Air India with the flexibility
to meet the directional and seasonal
peak traffic demands especially on
sectors into and out of India.
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Supersession of Senior Officers of 1A,

*255. SHRIMATI MOHSINA
KIDWAI:
SHRI SHIV KUMAR SINGH:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether his attention has been
drawn to press report regarding
peremptory manner in which some
seniormost officers of Indian Airlines
have either been asked to proceed on

leave or they are being superseded by
much junior colleagues;

(b) if so, his reactions to the newsg;
and

(c) whether, in the above context,
some steps are being taken to restore
confidence in Indian Airlines staff and
also its sister airlines i.e.. Air Indim,
against premature retirements and
supersessions?

THE MINISTER OF TOURISM
AND CIVIL, AVIATION AND LAB-
OUR (SHRI J. B. PATNAIK): (a)
Such press reports are not based on
facts.

(b) and (¢) Do not arise.

Expenditure Tax

256. PROF, NARAIN CHAND
PARASHAR: Will the Minigter of
HNMCE be pleased to state:

(a) whether Government have ex-
amined the possibility of levying e¢x-





